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spun on mementoes given to foreign
delegations, embassies and others.
However, in kecping with the practice on
such occasions the institutes often give
mementoes 1o the dignitaries invited to
inaugurate the programme/exhibitions, as
well as key-note spcakers etc.

Amount spent oo Hospitality

793. SHRI RUMANDLA
RAMACHANDRAIAH: will the
Minister of COMMERCE be pleased to
state:

(a) whether the Export Promotion

Councils and Federation of Indian Export
Organisations have shown clearly and
transparently the costs on gifts,
hospitalities, etc. given to Government
Officers in their Annual Accounts and
Annual Reports placed before the
Parliament for the years 1995-96, 1996-97
and 1997-98;

(b) if so, the amount spent, year-wise,
separatcly by each; and

(c) whether these grantee institutions
do incur such expenditure?

THE MINISTER OF COMMERCE
(SHRI RAMAKRISHNA HEGDE): (a}
to (c) Export Promotion Councils
including FIEO often give mementoes
and provide accommodation to
dignitaries, including Government
officials, invited to inaugurate/attend
programmes/exhibitions as well as to key
note spcakers etc. in keeping with the
general practice on such occasions.

The expenditure incurred is in-
significant in comparison with the total
expenditure of these institutions and is
not reflected separately in the Annual
Reports’Annual Accounts.
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Patenting of Basmati Rice

795. SHRI D.P. YADAV:.
SHRI P. PRABHAKAR
REDDY:

Will the Minister of COMMERCE be
pleased to state:

(a) whether an American company ,
Rice Tec. Inc. rececived a patent of the
Indian Basmati rice under the patent
name “Texmati” early this year;

(b) if so, what steps have so far been
taken to move the U.S. Administration
for the cancellation of this patent; and

(c) what other steps are proposed to
be taken in order to prevent bio-piracy
and protect our bio-diversity?

THE MINISTER OF COMMERCE
(SHRI RAMAKRISHNA HEGDE):
(a) A patcnt under the title “Basmati
Rice Lines and Grains” has been granted
to Rice Tec. Inc. Alvin Taxas on 2.9.97



